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HYDERABAD | SATURDAY, 24 FEBRUARY 2024 B“Sinﬂﬁs Stﬂ“dﬂl‘d

mumm!ﬂ:.
EANEWADA WAMARTDOY DE3T TELANGANA SI518)

@hhmﬂanﬁ it S M s

dated 19.02.2024 on Revision in Reserve Price and EMD

CORRIGENDUM

re: Publication dated Z3022024 with regards to the Possassion nofice in the account
MA. MASAMI SREENIMAS REDDY S/0 MASANI RAMI REDDY with our Branch-
|BANSWADA, (01971) in Busmess Standard and Mana telengena papers. So in this
account outstanding Actual amount of Rs. 24,93, 207 68(Twenty Four Lacs Nnety Nine
Thousand Two hundred seven and paisa sofy eaght only) as on 12102023 and
inadvertently, Published s Rz 2, 47,456.14 [Two Lac forty sewen thousand four hundred
fifty six and paisa fourteen only) as on 12.10.2023 end this property type of Sym
Possession. whereas other tarmis and condiions in the sad nofce remains unchanged.

Diate: 18.02.2024,

Place: Banowads Sdi- AUTHORISED OFFICER

Form No.ING-25A
Advertizement to be publizhed in the newspaper for conversion of
public company into a privale company
Before the Regional Director, Ministry of Corporate Affales
South East Region, Hyderabad, Telangana
Inthe matter of the Gomganies Act, 2013, Secton 14 of Compankes Act, 2013 and
Fule 41 pdthe Companies r_lrlmruurmiunmtahs.?md

In the matter of 5.VELECTRONICS UMITED having iis Registered Office at 5 W
HOUSE, Plot Mo 20, 3-47-28, 0 Vasavl Nagar, Karkhana, Secunteraban = 500013,
Telangana,bndia Applicant
MOTICE i5 herety given 1o the general putdic that the Company inending 1o make an
application to the Central Gavernment unser Section 14 of the Companses Act, 2013
read with afaresaid rules and is desirous of converting into a peivata limited company
interms of e special resolulion passed al the Extra Ordinary General Meeting of the
rnermbers held on 230d day of February, 2024 to enabée the Company to give effect for
such conversion,

Airy person whose mlerest is likehy to be afecied by th propesed change/status of
the Gompany may deliver or cause to be dellvered or send by registered past of his
objections suppartad by an affidavit stating the nature of his intarest and grounds of
opposition ba the Regonal Director, Sawth East Region, Ministry of Corporate Affairs,
3rd Floor, Corporate Bhawan, GS| Post Bandlaguda, Napale, Tatliannaram,

WWW. DDSEMVIrD.in

Liquidator, PPS Cnwiro Power P Ltd [ 24022024

Corrigendum Mo. 1 to 3° E Auction Notice of PPS Enviro Power P Lid

Thiz i for informmation of &l concemed that Cormigenduim No 1 has boen issued
on Revision in Reserve Price and EMD in 3° E Auction nolice dated
19.02.2024 of PPS Erwiro Power Pyt Lid and the same is uploaded on the E
Auicton Portal www bankesuclions com as also on the website of the CD

Government of West Bengal
ABRIDGED NOTICE INVITING &-TENDER
i bz hidf of e Praject Dinectar, Executive:
Engineer (f-M) Procuremant, SPMU,
WHADMIP, WRIDD invites R.cquu:t for
Proposal [RFP| for pracurement of
corsulling services as 5 nizatian
in different biocks of different districts of
West Bengal under WEADMI Project
Page-Il, Tender Reference Nos. from
ADMIPIRFPI23.24116 to ADMIPIRFPI23.

24ZT & WB-tenders Ref id:

HYDERABAD MEERPET BRANCH
Ground Floor, 5.M0.52, D-Na 4-202,

Ti d.lllunmtnl eDlHl-m
BUk ] Mosipet  Scrves boga Mandal

brjdemhut-m}h mﬁ!

KVB| Karur Vysya Bank

PRE-SALE NOTICE UNDER RULE & (6) OFTHE SARFAESIACT,2002

To: Borrowen/Morigagor: 1).Mr. Kudikala Prabhakar, 5/o Mr. Kudikela Pentaah,
H.Na 6-364T/AM, MLR Colomy,  Mear Satyam International 5chool Meerpet, Ranga
Reddy, Telangana-500047. 2.- Mrs. K. Tejaswini, Wic Mr. Kudikala Kxan Kumar
(expired),H.Noc B-3647/AM, MLR Colony, Mear Satyam Inbemational School, Meerpet,
Ranga Reddy, Telangana- 500057 ... Legal heir of Late K. Kiran Kamar
3Mrs. K. RamaDevi ,Wio Mr. Kudikala Prabhakar, H.No: 6-364774/1, MLR Colonry,
Mizar Satyam International School Meerpet, Ranga Reddy, Telangana-500047

-— Legal heir of Late K Kiran Kumar
STATUTORY PRE-SALE NOTICE UNDER RULE 8 [6) OF THE SARFAESI ACT, 2002
Dear SirfMadam,
SUB: Statutory 30 Days Pre-Sale Notice under Rule (5] of the SARFAESI, Act, 2002

- Immovabde Assat possessed by us on20.01. 203

'We have taken possession of the under mentioned asselon 20.01.2024. Possession
Miotice has been pubkshed in Newsp?m (i.e.ManaTelangana (Telugu Daity) and
Business Standard (English Daaly)on 24.01.2024, which was given as secunty for
thescredit faciitygranied fo the loan account of you, by ourtiydershad-MeerpetBranch
under the provision of the secuntization and reconstruction of financial assets and
enforcement of security interest act 2002 We have deoded to sell the secured sssats)
after 30 days from this nofice date in any of the following auction methods:
1By obtaining Cuoistions from the persons dealing with similar secured assat o
altverwise inberested in buying the such asset or 2 By imating tenders from the pubbc;
3By holding publc auction; or  4.By E-Auction.
The Sale wil 1ake place alour Ths iss fior your kansd informmation.
If wou pay the entire outstand ng amount of Rs.4T,4T 637 26P 5. (Rupees Forty Seven
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Z024_WRDD_G73778_2 reapaclwaiy
Intending Consultants (Bidders} are

requesied Lo vigil the websile:
whalenders goain far details & 11 date
for submission of BFF is on 03042024
g o 400 PR,

Exacullva Enginaar
SPMU, WEADMIF, WEDJ

mmmmmmmm

(CIN - UESEH TE1HMPTCI65302)
Regisiered Office: Linit No 8-2-2600952, 1=t Floor Plot No 52,

&rmlhhhhhﬂﬁuliﬁmﬂdﬂiﬂnilﬂpdﬂum

EQUITAS SMALL FINANCE BANK LIMITED
Regd. Ll"ll.l: -11I| Fir, Phase ||, Spencer Flaza,
eguiEas e "Anna Saiai, Chennai-2

[P S——

GOLD AUCTION NOTICE

Hiotice is hereby given for the information of a1 concerned that Goid Jewelery pledped
wilh s and nof redeemed by borrowers with belo mentioned [oan account numbers
of Delow menbioned branches, inspite of repeated notices, wil be auctioned in the
venue and atthe time given below
Date: 26.02.2024 | Time: 10.00am Onwards
Place of Auction: EQUITAS SMALL FINANCE BANE LIMITED

LOCATION | ERANCH NAME
ASRADPI2305030001

HYDERABAD| A 5 HAD NAGAR

NOTE: 1. Custormers whi ars intarested in redesming the ormameands by paying all the
Outstanding dwes mey do o before the auction, 3t the concemed branches.
2. Imerasted Bidders shall pracuge their identity Card / Pan Card Mo. / GET No, (in case
regislered firm‘company). 3. The Ebending badder shall depest a sum ol
3. 1,000,004~ a5 EMD betars participating Inthe Auction,

Place: Hyderabad for Equitas Small Finance Bank Limited.
Date: February 24, 2024 Authorised Signatary

[,] STATE BANK OF INDIA

G ndry Branc derabad-500001.
3 SI0ON NOTICE (S

Under Rulie B(1} {For Immavahble propertyfies)
Hotca s hereby given under tha Secuntisation and Recanstruction of Financal Assets
and Enfarcsmin of Security Irerast Acl 2002 (54 of 2002) and in axercse of powars
confered urder section 13(12) read wiih rule 3 of the Securiy Interest (Enfarcement)
Putes, 7002, 8 demand nofice was issued and staled hereinafier calling upon them to
resay fhe amount within 810 days from tha date of receipt of said natice.
Tha Barrowers baving faiked o repay tha amount, nofes is henstry given ba the Borrawears
and e public in general thal the undersigned has taken possesson of e propay
described hanen balow in exercise of power canfared on him under secton 13{4) of the
said Actresd with Rule 9 of the said Actan the 20.02.20 24
The Borrawar in parfcular and the public in general is herety caulionad nol o deal with
thie progwerty and any dealings with the property will be subject lo fe charge of the Stale
Bardof India for an amaurd and indarest theraon,

Hyterabat-500058, Telangana. ndi, withn aurteen (14) days fom the date of | |80 Co ey b e e e | | 1 = o oy Lo he General Publc incuing Cusiomers of the Indin Scho) o g ofBommr, Duserigian o PP
pubication of this nofice with 2 copy fothe Applcant Campany at its registersd office | {40 5o whmda’am“dﬂmmmsmmm z Finance Company Privale Limited ["Company™MSFCT) thal one of ils Branch| |Ng Owner(s) & sddress Mortgaged property[ies) Distskanding |
atthe address mengioned bulwa: faiing which the zale wil ke place on the above venue without any frthernotce toyou. This{ | localed al Flal No 201, D noA7-8-202nd Floor,"Somunaidu Enclave”,| | 1] Pale Veeraiah | Al that the Flat/ Unit bearing Ne. 510, indth | s,
o et | [mnemdnsn Ovarskarga L 2ne Vs Anes s S0 owt e | | S0P s | LGSl 2 mguri] s
. W, = e e 5 an, B g
(W VENKATESHWAR RAD) | | Al e Houssonpt N, inSueyNos. 14, 10(of) and 1462{rew), messrmg and merged wilh the other exisling branch of ISFCsilualed al3rd Floor, DoarNoADH| | " 0 ooy e [ ahiare of tand someasuing 20 56 5q.vds,, o | 297
Difegtor | | aeenf 152 Sq. Yards or s equivelant o 127,07 5:] hawing pinth srea of 93 Sq. Feets| | 63-3, Co Operalive Bank Colony, Moghalajpuram, Vijgyawada, Andhra Pradesh 2¢i Krishna Magar, 17.22 SgMirs, [Out of totel acmessuring M.0z.2024
DIN; D0585345 ﬂ&u'Lﬂthm Mﬁ HHLRmﬂmﬁmz m 520010 afler three (3) monkhs of this infimetion. Yousfquia, ACBT-16 Gls) in SyMo. 2461, stuated af |phs Inberest,
Cormglele addvess of registerad affice; | | Mandsl Ranga Listnct Kindiy go lhrough Lhe official websile of ISFC - hitp:fwww.islc in or visil your nearest Hyderabad -45. Marikonda Jagir Vilage & G P, Rajendranagar | changes &
Date: 23022024 SV HOUSE, ik N0.20, 3-47.48,01 Vasoi Nagar, | |F0koPobkor o bosnded by: Not: P hos: 58 1.Soub Pt et Pl ( Z0 30 ol L ol o ! Offce Adrass: | Mandal, R.R District, Telangang State, Vick | incidental
Place: Secunderabad Karkhana, Secunderabad-500015, Telangana, ndia Sdi- Authorised Officer " Sdi- Authorised Officer Prochuction Assisiant, (Regd., Conveyance Desd Mo. 155582016, gunances
. [Date:31.01.2024, PlacecHyderabad THE KARUR VYSYA BANK LIMITED | | DATC: 34022024 pdian School Finance Company Private Limited I0: 1363 AP CINE & [dated © 28112016 regstersd ot District| -
TV Produclion Regetrar Ranga Reddy in favour of S Palie |
Besistants Union, Plot | Vesraiah S S P Chira Verkalah and | 153491240
M. G50, Inchra Nagar, | bourded by - Boundanies of Flat : Narih - Flat| 390
Hyderabad - 500033 | Mo 508, South : Open o Sky & Lift, East Open | 12122023}
Ragisiored Ofice: 501 & 6U1, Poninsula Business Park & Foor, QWIS WIWNTV G l | 55| 104314384 | SHAGANTI MANASA Hyderabad gagj?mg ta sky, West : Caridor, Boundaries of Entire
Towwd, Lowar ParelMussbai - 408 343, : Land : Morh - Reidurg Mevkhata ‘ilage
Senapati Bapat Mary, Lower Pl 5 | 102899505 | SHAK SAJEED Hyderabad Eszﬁﬂlf - Baunary, Sauth - Land in Sy Nos. 71, 244, 245,
FUBLI‘: Hu-ncE i S595268 | SHAVANAM RAMURTH REDDY | Hydoratad RELEVANT PARTICULARS 1;_':?_2,;.23 i E::rzﬁi E‘éﬂ:‘aa?ﬁﬂzrﬁg;;:lig;
58 | 101888879 | SHIGADAYARAR Hyderabad 1. |Marme of b cargorale debdar dong | NCS Sugars Limited Branch: Gualoundry | Yillage, Wes : Khajaguda Vilaga Bounda
- n g jagudaVilage ry
JEWELLERY AUCTION CUN INVITATION NOTICE &g | 101268816 | SMGIREDDY SRINIVAS REDDY Hyderabad fwith PAN & CINJ LLP Mo MH:MENWSG | 208E]
The below menfoned Bormowers have been issued notices to pay the entire dues in the 50 | 1058130 | SITARAMAYYA BANDI Fiyderabad : GIN: U1SA2ATORIOPCH30085 Plage : Hydirabad, Sd1- Authorieed Officar,
faciities availed by them from DCE Bank Lid. against Jewellary pledged with ICE Bank i |fcidress of the regislered office | 408, Minar Apanimends, Deccan Towers | Diate 0 11 2024 Stale Bank of India
Lid. (DCE Bank]. We are consiraned io canduct auction of the pledged Jewslery 2s hey [ | §1| 103531228 | SRIKANTH DURA Hyderatad Basheerbagh, Hyderabed, Telangana - 500001
hiave failed to pay the enfire dues. DCB Bank Lid_ has the authority toremove sccountis)/ Bl | 29 | sncenaars ey 3 |URL of webeile hipe-fincegrounini ok operationall
change the auction daies) without any prior notice. The auction will be conducted online 62 | 105639608 MU MU e 4| Detsils o ploce where majorly of fiaed  [Bobbiiand Anantapur, Andhra Fradesh Kﬂrnﬂtﬂkﬂ Ballk Ltd.
through hitps-legold suctiontiger net on 06.03.2004 & 07.03.2024 from 12-:00 Pm to | 63 | 102827470 | SYED HAMED HUSSAIN Hyderabad At e naled Your Family Bank. Acruss India
3:00 Pm 5| Instaliad capacity of main products! Sugar Mant- 5000 TCD
B4 | 105022650 | TALARIHARINATH Hyderabad dic iy Cosgunarlon Pant_ 20 Regd. & Head Offce, o
S¢ | Customer Customer Name Locaion | Place i [ 1051730 | TANDRA JAYAVAMSH] Hyderabad &, | Guantity and value of main products’— |iPlant is non-cperatonal. Last year ravenie - INR] ER Nﬂﬂ?mmmmﬁm E-Mait: lagal recovary@ktkbani com
Ho.| D & 1ZHTETD_| THPPAREDDY ARUN KUMAR Hyderacad sanvices soid in last financial year 40130,000 {lrwanss senvie of allocalion ol export| | MENG4 Liaksning Kannaca ebisite: www kamatzicahank com
101334587 | ACHANDRASERHAR VARMA derabad WE [=i——— qackacé 1 S0MT]
; o : 67 | 10095328 | TRUMALASETTY SHALIN Hyteratad > R i empiopessy watomn (3. Evectile Stal- 3 DEMAND oTict
A o 68 | 105671985 | TV ANRUDHA Hyderabad C BettinalERr D i1 1) M Boddu Yadsiah, Slo Mr. BodduVeakul
3 [ 10176053 | ADDU RAJANI KUMARI Hyderabd 60 | 100038252 | UDAY KUMAR BATHULA Hydoratod d Trainass - 17 Raaahsmmmmh mﬂ:‘@m“mmumme
(2B08E3T KALPAHA Hyderabad b |Further delsls ndudng last evalabie|Fy Fiaddy Colony, Hasthinaguram, Sagar Hydarshad - 500063
4]t bl 70| 107792322 | WADDI SHRAMAN Hyderated e e e [purter etats can b sought fum Resakton] |1 71 Adc Mo, 4547001600018301 dated 20,12 2018 for Rs. 38,50 Lakhs, availed by
f Thrcigh e
5 | 105146077 | ALAKLNTA SRAVANI Hyderabad 71| 102786852 | VIALLEPU BIUMARASWAMY Hydesahad izars, lists of credilors are avaiabie at URL: lip ressi@ibeprofessionabalutions com You Ma. (1) Mr. Boddu Yadaiah alfgm Mao. (2) Mrs. Budmt:uchuma.m hp:;t
101955366 | ANJUM FATIMA derabad = Bligikifily for i i . Criteri i i | |bomowers at our Hyderabad iNagar Branch has been classified as
. Hy 72 | 103805038 | VANUKLIRS VENKATA SAIRAM Hydorabad T A m %ﬁﬁ,m% o ta| | Performing Assets on 19.12.2023 w.e1. 2.07.2022 and it acson undar SARFAESI
g | 49005EE FAMADEV] Hyderabad on -iprosskbopmissionsbsohuions.com Securtisation Reconstrucion ncial Assets nforceme
3 | SesEi et T~ 74 | 100166354 | WEMKAT REDDY MANEM Hyderatad 0| Las e T et o anpresion < i 161 arch, 2024 Inferest Act, 2002 by the Authorsed officer of the Bank on 06.02.2024 to the paries
75 | 102570506 | VENKATESHWARLL KANDUNURI Hyderabad 11, Dale of iss0e of peovisional lstol | 20ih March, 2024 m.mmmmmwmmmmmmmmmm:
| P | SOTLA A Tr— 76 | 102813404 | YADAGIRI RAQ PINNINTI Hyderated picspecive resclulin appicas _ ot e w"'w““’n;'m‘“"'h ,'“.B'ib; R T ]
11[ 104411083 | BOYAPALLY ANURADHAREDOY Hyderabad 77 | 102807585 | KANKANALA SRIDHAR Karmnagar L s bl ! i down in the SARFAES] Act 2002. The agorepaie belance as on 05.02.2024 is
Bl Rl {Biphatant 76 | 102300716 | M S VLY KUMAR Karimriagar R T Tl e o ot i A :im‘:f:::sf Paise mmmhnﬂmnmmmﬁ:ﬁ future mtes:f
T vs 14 EI'UHDJHAKH]EI'IMM lie S [ i iy e e 1 icanis
5 i o Hyderabad 70 103425871 | TANVEER SULTHANA Karinriager [0S of e of o semcrdo |3 A 210 Eu;st E‘?ﬁ! m mﬁ;ﬂﬁm 20.01.2024. You are called upan
['-llﬁ'.il.'l’. t mm lf'E| BQKAEQ Hﬁ mﬂ Em m eaBlLAi0N mar and request [or rasoiation
15] 105232097 | CHELLINGI SIMHACHALAM Hydoranad el = BN 6 pomel TRARIn e Al st pst o pct of e gy, Lo g 142,33 S yeres fachu,
81 [ 14363276 | BATTULAMAHESH KLIMAR Ehammam 14 | Lzt dale for subrrigsion of resolition pans [gth May, 2024 m o
: i 160 5q. m{mpermnems}.hemng%ﬂo.m ‘West Part, Sy Mo. 58 Part, Ward
16{ 103258282 | CHENAGANI CHAMDRA SHEKAR Hyderabad 82 | 102241343 | PASTAM KOTALMH Ehammam 6 |Procass E-mai 10 o subamit EOI | i
- pncaslibcprofessionaleclutons com Mao. B, Block Mo. 6, siuabed st Sai Rema Megar, Mear Chnstan Colony, Karmanghat
17| 105821510 | DMAKANOLLAASHAFOTHI Hyderabad B [ 103336418 | CHOUHAN RAMPRASAD Kompalie For NCS Sugars Limiled 8. Village, Samomagar Mandal, L B Nager GH M C. Ranga Reddy Désrict
18| P05895955 | DOERTI PADMALA Hyderabad meree e T - K. Sivalingam Madakasira Branch
T0/ 10500872 | DOMA BHARATH CHIBDRA T 84 | 14120603 | INDUR NARMADA Kamgale (Resehifin Prefastions) SINo:2: 1) Ms. Sri Neelakanta Stone Crushers Represented by its Proprietor: Mr.
yderabad A5 | $0567BEES | KIRAM KLUMAR KISTAMMAGAR! Epmpalie Dl - 24R0E m;md&mwn mnaﬁamm [mw i{muwrg“rmm_gm_ -
20| 101041885 | G NITHIN CHAKEAVARTHY Hyderabad 85 | 05473004 | MOHAMMED IBRAHEEM Fompel e Place * Hydesabad ottt Tam""”a"uu“ i Z) Mr- N Anil Kumar, Sio Late M. Sriram, 3)Mrs. K. Sridevi, Wio Me. M. Anil Kumar
1 0071877 | GADHIRAL RADHAKRISHIA N Hydesabd = | aSHaR | AN FERDARREDDT GO Hobepaly Aramam, : Mo 2 and 3 are address at Gangalavo, Palyam, Neelakantapuram, Madakasira -
515241. 4) Mrs. Anitha Amamnath, Wio Mr. Amamath K. G Mo. 15, 1"Cross, Mear
#2| 105088550 | GOLLAMAHESH Hyderabad 8 | 100846077 | THALLAPELLI KALPANA Kathageally Thamaizh Hospital, Adarshnagar, VTC Tumbur, Madhugini District, Kamataka -
23] 105873202 | GR CHANDRAKALA Hyderabad 80 | 103452388 | VEMULARAYAMALLL Kothapaly i ’]“:""“‘“F["f’“l‘?""-”:m e R e
24| 103399538 | GUDIPUDI NIRISHA Hydesahad 90 | 10435028 | AKLLA SATHISH Mancherial STATE BAHK OF IHDIA S{578T.
75| 104330256 | HAMEEDHABEGUM Hyderabad 91 | 101638720 | GOLLAPELLY VEMUGDPAL Mothe 6 £) Mr=. Bindu M. 5. Dfo Late N Sriram Mo, 21, Yamunabai Road, Madava Magar,
o [ 10300782 | MAMIDIPELLY GANGADHAR Mathe RACPC-Bundoundry, Mezzaning Flace, Gundoundry Branch, Ablds, Hyderabad 500001 | | Bangalore GF, Kamataia SE0001.
26| 1146645 | JENNARATHNA Hyderabad o o s < DEMAND NOTICE The PS0D Alc: Ho. 4897000600017801 dated 0208.2022 (Renewsi) for Rs. 199.00
27| 105452610 | WETHANATH THARUN Hyderabad | RAFEEQSHAK [Under Section 13{Z) of Securifisation and Recanstruction of Financlal Assets | | Lakhs and DFH Alc No. 4397001400038401, dated 15.07.2022 for Rs. 50.00 Lakhs
76 | 102812578 | KOLASREEDHAR Hydorabad 4 | 102042574 _| THOTA JTENDER e e e N e i D LN e Rk e T N TN,
[Tl res Eme ¥ e [s]¥] k. L. miar s (1]
20 | 102355326 | KOTA CHANDRA SRINIVAS Hyderabad 95| 103737653 | BURRAVINAY GOUD Narsspur ﬁ"ﬂi;fhi;';?wu_lﬂ wan that *';fﬁl?ﬂ'_ﬂEl ﬂwﬁiﬁbﬂrmmfa%l%mm Sridevi is Co-obligant/Guarantor, Mr. M Sriram who was also Co-
v In @ rapaymeEns of principal ard meras @ Qs facimy
e b d B kit Hihoti ot AL L Todele b om . ik an s v ool i, Paformg Aaao ||\ And Kmar, ou . (1 Mo Aiha Amarmat, o . 5 Mes. Neclananoputem
aotic i 8 tham uncler Saction 1 ritizaticn
3| 142BS0EG | HURARLILA CHAITANYR, Hyderabad il :E:;EE ms;:'::"m me hn-cnjsmﬁrm :?;:f:n's:luﬁmm ant Erforcament of Security Iﬂmﬂ'.ﬂdﬁ ﬂ:ﬂ:ﬁ ou No. (6) Mrs. Bindu N a:“ﬂ Lag'a! Heirs of H'1m o
2| 1252176 | LAKSHMAREDDY GARI RANJTH 04 AMNAM Riekurthi x‘lﬂlhmrlasi knn_m'l acddrasses, bl H'm:,.- have tn_m'l resurmad unsarvad and as such : ra Branch has been classified as Pufmghﬁsalsm a'u#
Hyderatad 0TS | DONAKANT SATHEH R - yare hanaby informed by way of this public nofice. that action under SARFAES] Act has been nibated by 5sung & detailed Demand Motice,
3| 14457565 | MADASLI USHA RARI Hyderabad |1 - Srl ™ame of the Bormowars | Decalls of Properties | Addness of | Amount under Saction 13(Z)&(3) of Securiization end Reconstruction of Financal Azzets and
2 | 10222603 | WADHEE MADHU Hyderabad 100 | 104285069 | MUDDAM SADVIM Suryapet r\_;:rﬂmmwmfbmwﬂ"t Secured Assals to be Enforcss | outstanding ] | Enforoament of Security Inferest Act, 2002 by the Authonsed oficer of the Bank on
; i Al rlicnate that Ihe FletUnil|  Rs. 2 9004 ——— : Mokice =peed
35 | 102252175 | MALLADI VASLU DEWA PAUAN Hyderabad 101 103829855 | ANGAJALA VENKATASWAMY Warangal Noar Mastan, 1) 8l Noor ;Mgiﬁ?:ggﬂzgﬁ Eﬂ-gﬂf- in an 11,21 733 M:&i&% m“ﬁ‘&“:fminmﬂ :ubﬁa|mfmm;
Abdul Munaff % S Nooe [Floor, in 0.8, havinga | g5 on . ; =
35 | 125740 | MALLARAPU AKHILA Hyderabad 102| 102819242 | BOJJANAMRATHA Waranga Syad Basjl H. No .3,  |SuRer built up area 485 So.Feel, 20,02 2004 ﬁ““m;d“ﬁﬂmsTﬁ"ﬁ*ﬁ”“"ﬁfmﬂ'
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